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Price difference between ATF and petrol and diesel

268. SHRI ARVIND KUMAR SINGH:
SHRI NEERAJ SHEKHAR:

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:

(a) whether Aviation Turbine Fuel (ATF) is higher/superior quality fuel than

petrol and diesel,
(b) if so, the details thereof;

(¢) whether the price of ATF in India 1s cheaper than petrol and diesel even
after the rate cut in February, 2014; and

(d) if so, the details thereof and the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) and (b) Petrol and
diesel are primarily automotive fuels used in vehicles while Aviation Turbine
Fuel (ATF) is used in aircraft turbines. The applications of automotive fuels
and aircraft fuel are totally different and hence, comparison with respect to
superiority of these fuels over one another cannot be made. The comparison,
if any, can only be made for fuels having the same application and governed

by the same specification.

(¢) and (d) The basic selling price of ATF, petrol and diesel are governed by

the prices of the respective product prevailing in the international oil market.

As on 01.02.2015, Retail Selling Price (RSP) of ATF is cheaper than petrol
and diesel primarily due to higher excise duty levied by the Central Government

on petrol and diesel in comparison to ATF.
Revamping gas allocation prioritization

269. KUMARI SELJA:
DR. PRADEEP KUMAR BALMUCHU:

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:

(a) whether 1t 1s a fact that Government has taken a decision to revamp the

system of prioritization in the allocation of gas to States; and

(b) if so, the details thereof?
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THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) and (b) No, Sir. Since
domestic natural gas is a scarce commodity, Government has been following the
policy of sectoral priority in allocation of domestic gas and presently there is no

policy for allocation of domestic gas to individual States.
Plan to reduce LPG gas connections

270. DR. PRADEEP KUMAR BALMUCHU:
KUMARI SELJA:

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:

(a) whether it 1s a fact that Oil Marketing Companies (OMCs) are planning to

reduce the number of LPG connections in the country; and
(b) if so, the details thereof and the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) and (b) Public Sector Oil
Marketing Companies (OMCs) have reported that they are not planning to reduce the
number of LPG connections in the country except blocking those suspect duplicate

domestic LPG connections which do not meet the Know Your Customer (KYC) norms.
Improving refineries of IOCL, BPCL and HPCL

271. SHRI VIJAY GOEL: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether 1t 1s a fact that there i1s scope for improvement of refineries of
IOCL at Haldia and BPCL as well HPCL at Mumbai;, and

(b) if so, the steps taken/proposed to be taken therefor?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) and (b) Indian refineries
have adopted modern technologies for production of petroleum products and continuously

upgrade the technologies in line with their requirements and international trends.

Indian Oil Corporation Limited, Bharat Petroleum Corporation Limited and
Hindustan Petroleum Corporation Limited have recently undertaken a number of
initiatives for upgradation and modernization of their refineries. Details of such

initiatives/projects are given as under:



